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(c) No such information is avail­
able. i  *.

(d) Does not arise. > .̂_v
#*

Investigation Into advertisements in 
Souvenirs of Political Parties

311. SHRI MADHU LIMAYE: Will 
the Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to 
state:

(a) whether the Government have 
seen the statement by the President 
of the Institute of Chartered Accoun­
tants of India, Mr. B. R. Maheshwari, 
that high price advertisements to 
souvenirs by political parties amounted 
to infringement of the provision* of 
section 293-A of the Companies Act;

(b) whether the present Minister of 
Company Affairs had expressed a si­
milar view in regard to these souvenir 
advertisements during the election 
campaign;

(c) whether the Government have 
received any memoranda demanding 
investigation by the Company Affairs 
Ministry into these high priced adver­
tisements; and

(d )  i f  bo, the action taken thereon?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER); (a) Attention of the Govern­
ment has been drawn to the news­
paper reports in this regard.

(b) The Minister has expressed the 
view that the advertisement should 
be genuine and there should be quid-
pr -̂quO'

(c) and (d) Several letters have 
been received In this matter including 
the one from the Hon*ble Member, and 
the Department of Company Affairs 
nave directed Registrars of Companies 
to collect the requisite particulars.
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